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Title : Discussion on the points arisen out of the answer given by the Minister of Communication and Information
Technology on 10.03.2006 to Starred Question No. 284 regarding closure of Post Offices.

MADAM CHAIRMAN: Now, we will take up Half-an-Hour Discussion. Shri Hansraj G. Ahir has to raise a
discussion on the points arising out of the answer given by the Minister of Communication and Information
Technology on 10.03.2006 to Starred Question No.284 regarding Closure of Post Offices.
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MR. CHAIRMAN : Only one clarificatory question can be asked as per the rules.
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MR. CHAIRMAN: Shri Shailendra Kumar, you can only ask one question.
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MR. CHAIRMAN : Please conclude. You are not allowed to make a speech.
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SHRI C.K. CHANDRAPPAN (TRICHUR): Sir, I just want to put a question to the hon. Minister. In the name of
merger, the existing post offices are closed. There is a similar problem in Chavakkad area in Trichur district. The
problem has been brought to the notice of the Ministry through mass deputations and so many other things but no
reasonable reply has been given. I would request the hon. Minister to please look into it and to reopen the post
office which was existing there for decades and which has been closed now. Thank you.

MR. CHAIRMAN : Only four Members are allowed to put questions. But as a matter of concession I am allowing
you. Prof. Rasa Singh Rawat to speak now.
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MR. CHAIRMAN : Please listen to the reply of the hon. Minister.
... (Interruptions)

MR. CHAIRMAN: Hon. Members, all your queries are being answered by the hon. Minister.
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In regard to the point made by Shri C.K. Chandrappan’s about Trichur, I will ask my officials to look into

the matter, and I will respond to him in the near future.
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MR. CHAIRMAN : Now, it is six o’clock. After the Minister’s reply we will have to sit for some more time for

‘zero hour’.
DR. SHAKEEL AHAMED: I will conclude in two-three minutes, Sir.
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MR. CHAIRMAN : No questions, please.
... (Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions) ... *
MR. CHAIRMAN: Mr. Minister, you need not answer. The time allotted for the discussion is over.

... (Interruptions)
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BUSINESS ADVISORY COMMITTEE.

Twenty-fifth Report

MR. CHAIRMAN: Now, presentation of the Business Advisory Committee Report -- Shri Gangwar.

SHRI SANTOSH GANGWAR (BAREILLY): Sir, I beg to present the 25th Report of the Business Advisory
Committee.



* Not Recorded.
MR. CHAIRMAN: Now, the House shall take up Special Mentions.

Shri Shailendra Kumar. Please be brief and to the point only.



